CONTINUED FROM PART- 2

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/20(
Publication of the matter relating to Designs is being published in theidffiournal of The Patent Office.

This Journal is being published on weekly basis on every Friday covering the various proceedings on Desi
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rul
2008. Al the enquiries on this Official Journal and other information as required by the public should b
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments

requested from all quarters so that the content canrihed.
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CANCELLATION PROCEEDINGS
under Section 19 of the Designs Act, 2000 &
Designs (Amendment) Rules, 2008

(1)

AThe Dy. Controller of Pat ent 2016&to fisnss tigerpatitiop farcaneelatioaRetitian Nal e r
Can/002/201%filed by T.K. Shawal Industries Private Limited company incorporated under the Companies Act, 1956, having
its office at 656G, TMA Lane, Basant Avenue, Near Basant Park, Amritsa 143001, Punjab, India on 12/2/2014 in respect of
registered Design No252082dated 5/3/2013 under class 0@ 5 t i t | ed as 0 SKay Cded@&xportewhdsdrsole n a n
proprietor is Harish Chander Sharma, whose address is 19, Tehsil Pura, Amritsarl43001, Punjab State, India, who is
Indian national .0

(2)

AThe Dy. Controller of Pat e68/01201& dbmiss thgpetiionfoacarsalation®eatitiomNMod e r ¢
Can/003/200yfiled bySanjay Sencarry on business undertheame and styl e of ORI MPAI 6
thereof at Manna Para, Monirampur, P.O. & P.S. Barrackpore, North 24 Parganas, Kolkata700120 on 7/2/2007 in respect of
registered Design No203935dated 18/4/2006 underclass 685 t i t | eSic arsf & Hiera Weghrea Grogpofie o f
Industrial Estate, Phasell, S-9, Kalyani, Nadia, 741235, W.B. (India), an Indian proprietory concern, whose proprietor is

Jolly Guhathakurta .0

3)

AThe Dy. Controller of Patents & Designs passed an order a20/01/2016to dismiss the petition for cancellation Petition No.
Can/004/200yfiled bySanjaySen carry on business under the name and st
thereof at Manna Para, Monirampur, P.O. & P.S. Barrackpore, North 24 Parganas, Kolkata700120 on 7/2/2007 in respect of
registered Design No203936dated 18/4/2006 underclass 665 t i t |l ed as OHe aMegltha@roupodd i n t h
Industrial Estate, Phasell, S-9, Kalyani, Nadia, 741235, W.B. (India), an Indiarproprietory concern, whose proprietor is

Jolly Guhathakurta .0
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COPYRIGHT PUBLICATION

SLNO | REGISTERED DESIGN NUMBERS RENEWED ON
1. 195414 17.12.2015
2. 195946 17.12.2015
3. 200358 18.12.2015
4. 203372 18.12.2015
5. 195206 18.12.2015
6. 195947 18.12.2015
7. 251003 21.12.2015
8. 202265 04.01.2016
9. 191340 18.01.2016
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REGISTRATION OF DESIGNS

The following designs have been registered. They are now open for public inspection. In the following each entry the DatRegfistration is

shown. The Piority Number, Priority Date and Priority Country are also shown

DESIGN NUMBER 247602

CLASS 11-01

1)MINAWALA GE MS & JEWELS PRIVATE LIMITED, A COMPANY
INCORPORATED IN INDIA UNDER THE COMPANIES ACT, 1956 WHOSE
ADDRESS IS
95, HEERA PANNA, HAJI ALI, MUMBAI 400026 IN THE STATE OF
MAHARASHTRA WITHIN THE UNION OF INDIA, WHO ARE INDIAN BY
NATIONALITY

DATE OF REGISTRATION 03/09/2012
TITLE PENDANT
PRIORITY NA

DESIGN NUMBER 271495
CLASS 2304

1)CROMPTON GREAVES LIMITED,
CG HOUSE, 6TH FLOOR, DR. ANNIE BESANT ROAD, WORLI, MUMBAI400030
MAHARASHTRA, INDIA; AN INDIAN COMPANY

DATE OF REGISTRATION 17/04/2015
TITLE TABLE FAN
PRIORITY NA

DESIGN NUMBER 274523
CLASS 05-05

1)SIDDHI VINAYAK KNOTS & PRINTS PVT. LTD. A COMPANY REGISTERED
UNDER THE PROVISION OF COMPANIES ACT, 1956 HAVING ITS
REGISTERED OFFICE AT
A-26, CENTRAL PARK, GIDC, PANDESARA, SURAT394221 GUJARAT

DATE OF REGISTRATION 17/08/2015
TITLE TEXTILE FABRIC
PRIORITY NA
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DESIGN NUMBER

269209

CLASS

1509

1)KROSAKI HARIMA CORPORATION, A
CORPORATION ORGANIZED UNDER THE LAWS OF

JAPAN, OF

1-1, HIGASHIHAMAMACHI, YAHATANISHI -KU,
KITAKYUSHU CITY, FUKUOKA, 806-8586, JAPAN

DATE OF
REGISTRATION

30/01/2015

NOZZLE PLATE FOR USE IN
NOZZLE APPARATUS FOR

TITLE CONTROLLING FLOW RATE OF
MOLTEN STEEL

PRIORITY NA

DESIGN NUMBER 269139

CLASS 26:05

1)PHOTOQUIP INDIA LTD., A -33, ROYAL INDUSTRIAL ESTATE,
NAIGAON CROSS ROAD, WADALA, MUMBAI -400031, STATE
OF MAHARASHTRA, INDIA, /
A LIMITED COMPANY INCORPORATED UNDER INDIAN
COMPANIES ACT., ABOVE ADDRESS

4
DATE OF REGISTRATION 29/01/2015
TITLE DOWN LIGHT
PRIORITY NA
DESIGN NUMBER 247600
CLASS 11-01

1)MINAWALA GEMS & JEWELS PRI VATE LIMITED, A COMPANY
INCORPORATED IN INDIA UNDER THE COMPANIES ACT, 1956 WHOSE

ADDRESS IS

95, HEERA PANNA, HAJI ALI, MUMBAI 400026 IN THE STATE OF
MAHARASHTRA WITHIN THE UNION OF INDIA, WHO ARE INDIAN BY

NATIONALITY
DATE OF REGISTRATION 03/09/D12
TITLE PENDANT

PRIORITY NA
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DESIGN NUMBER

272993

CLASS

08-06

1)DILIP ENTERPRISES IS A PROPRIETORSHIP FI RM OF
11, RUPAL 2ND ESTATE, 1ST FLOOR, OPP NAGAR WALA OIL DEPOT,
BHATWADI, GHATKOPAR (W), MUMBAI -84, MAHARASHTRA, INDIA

DATE OF REGISTRATION

23/06/2015

TITLE

DOOR HANDLES

PRIORITY NA

DESIGN NUMBER

265376

CLASS

09-01

1)WEENER EMPIRE PLASTICS LIMITED, AN INDIAN COMPANY OF
19A, MIRA CO-OPERATIVE INDUSTRIAL ESTATE, WESTERN EXPRESS
HIGHWAY, MIRA ROAD (E) 401104, STATE OF MAHARASHTRA, INDIA

DATE OF REGISTRATION

02/09/2014

TITLE

BOTTLE WITH CAP

PRIORITY NA
DESIGN NUMBER 275387
CLASS 04-02

1)COLGATE -PALMOLIVE COMPANY, A DELAWARE CORPORATION,
300 PARK AVENUE, NEW YORK, NEW YORK 10022, UNITED STATES OF

AMERICA

DATE OF REGISTRATION

07/09/2015

TITLE

ORAL CARE IMPLEMENT

PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/521,606 25/03/2015 U.S.A.
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DESIGN NUMBER

264076

CLASS

23-02

1)GEBERIT INTERNATIONAL AG
SCHACHENSTRASSE 77, 8645 JONA, SWITZERLAND, A COMPANY OF

SWITZERLAND

DATE OF REGISTRATION

16/07/2014

TITLE

CONTROL PANEL FOR TOILET FLUSH TANKS

PRIORITY

PRIORITY NUMBER

DATE

COUNTRY

787158501

17/01/2014

WIPO

DESIGN
NUMBER

272572

CLASS

07-02

1)N. D. VENKATESAN, AN INDIAN
NATIONAL, HAVING ADDRESS AT
C6, SRI VARAHA FLATS, NO 57/1,
GANGAI AMMAN KOIL STREET,
JAFFERKHANPET, CHENNAI 600083

DATE OF

REGISTRATION 05/06/2015
TITLE GAS STOVE
PRIORITY NA

DESIGN NUMBER 272326
CLASS 24-01

1)MERIL LIFE SCIENCES PRIVATE LIMITED
SURVEY NO. 135/139, BILAKHIA HOUSE,
MUKTANAND MARG, CHALA, VAPI 396191,

GUJARAT, INDIA

DATE OF
REGISTRATION

25/05/2015

TITLE

SINUS DILATION GUIDE
CATHETER

PRIORITY NA
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DESIGN NUMBER

274558

CLASS

05-05

1)SIDDHI VINAYAK KNOTS & PRINTS PVT. LTD. A COMPANY REGISTERED
UNDER THE PROVISION OF COMPANIES ACT, 1956 HAVING ITS

REGISTERED OFFICE AT

A-26, CENTRAL PARK, GIDC, PANDESARA, SURAB94221 GUJARAT

DATE OF REGISTRATION

17/08/2015

TITLE

TEXTILE FABRIC

PRIORITY NA
DESIGN NUMBER 275008
CLASS 23-02

1)GEBERIT INTERNATIONAL AG

SCHACHENSTRASSE 77, 8645 JONA, SWITZERLAND, A COMPANY OF

SWITZERLAND

DATE OF REGISTRATION

28/08/2015

TITLE

CONTROL PANEL FOR TOILET FLUSH TANKS

PRIORITY '
PRIORITY NUMBER DATE COUNTRY ~_ \\v
902720901 24/06/2015 WIPO 9
DESIGN NUMBER 263973

CLASS 24-99 -

1)LAM WAI KWONG., A CHINESE NATIONAL RESIDING AT
UNIT 4, 2/F, WAH YIU INDUSTRIAL CENTRE, 3832 AU PUI WAN STREET, FO

TAN, N.T., HONG KONG

DATE OF REGISTRATION

11/07/2014

TITLE

TOOTH BAT FOR HOLDING DENTALFLOSS

PRIORITY
PRIORITY NUMBER DATE COUNTRY
201430020595.8 25/01/2014 CHINA
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DESIGN NUMBER 263553
CLASS 1303
1)ROXTEC AB, A SWEDISH JOINT STOCK COMPANY, OF
PO BOX 540 (STREET ADDRESS: ROMBAGEN 2) SE37123 KARLSKRONA,
SWEDEN
DATE OF REGISTRATION 20/06/2014
TITLE PART OF LID OF A SPLICE BOX
PRIORITY
PRIORITY NUMBER DATE COUNTRY
002376459 23/12/2013 OHIM
DESIGN NUMBER 272433
CLASS 2304
1)BRY-AIR (ASIA) PVT LTD
20,RAJPUR ROAD, DELH{110054 INDIAN COMPANY.
DATE OF REGISTRATION 29/05/2015
TITLE DEHUMIDIFIER
PRIORITY NA
DESIGN NUMBER 274565
CLASS 0505

1)SIDDHI VINAYAK KNOTS & PRINTS PVT. LTD. A COMPANY REGISTERED
UNDER THE PROVISION OF COMPANIES ACT, 1956 HAVING ITS
REGISTERED OFFICE AT
A-26, CENTRAL PARK, GIDC, PANDESARA, SURAB94221 GUJARAT

DATE OF REGISTRATION 17/08/2015
TITL E TEXTILE FABRIC
PRIORITY NA
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DESIGN NUMBER

269504

CLASS

14-99

1)APPLE INC.,

1 INFINITE LOOP, CUPERTIND, CALIFORNIA 95014,
UNITED STATES OF AMERICA, A CORPORATION

INCORPORATED IN THE STATE OF CALIFORNIA

DATE OF
REGISTRATION

11/02/2015

BACKPLATE FOR ELECTRONIC

TITLE DEVICE

PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/499,075 11/08/2014  |U.SA.

DESIGN NUMBER 268673
CLASS 0901

1)PRAMIT SANGHAVI AND DEWANG SANGHAVI, PARTNERS TRADING AS
V2 CORP., A PARTNERSHIP FIRM, INDIAN, WHOSE ADDRESS IS
WZ-8/1, INDUSTRIAL AREA, KIRTI NAGAR, NEW DELHF110015, INDIA

DATE OF REGISTRATION 07/01/2015
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 270110
CLASS 2401

1)MERIL ENDO -SURGERY PRIVATE LIMITED HAVING ADDRESS AT
SURVEY NO. 135/139, BILAKHIA HOUSE, MUKTANAND MARG, CHALA,

VAPI-396191, GUJARAT, INDIA

DATE OF REGISTRAT ION

03/03/2015

TITLE

SURGICAL LINEAR CUTTER

PRIORITY NA
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DESIGN NUMBER 272180

CLASS 2101

1)ISRAR AHMED (INDIVIDUAL AND INDIAN NATIONAL),
HAVING ITS REGISTERED OFFICE AT
PLOT NO. 389, PHASH, SHAZADA BAGH, DEHLI-110035

DATE OF

REGISTRATION 18/05/2015

TITLE TRUCK TOY

PRIORITY NA

o0 ¢

DESIGN NUMBER 274686

CLASS 05-05

1)SIDDHI VINAYAK KNOTS & PRINTS PVT. LTD. A COMPANY REGISTERED
UNDER THE PROVISION OF COMPANIES ACT, 1956 HAVING ITS

REGISTERED OFFICE AT

A-26, CENTRAL PARK, GIDC, PANDESARA, SURAB94221 GUJARAT

DATE OF REGISTRATION 21/08/2015
TITLE TEXTILE FABRIC
PRIORITY NA

DESIGN NUMBER 272310
CLASS 06-08

1)PHINEAS PRODUCTS LIMITED,

ADDRESS: AIRFIELD HOUSE, WESTERN DRIVE, HENGROVE, BRISTOL BS14|
OAF, UNITED KINGDOM, NATIONALITY: A COMPANY INCORPORATED UNDER

THE LAWS OF ENGLAND & WALES

DATE OF REGISTRATION 25/05/2015

TITLE SHOE HANGER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0025854220001 26/11/2014 OHIM
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DESIGN NUMBER

264380

CLASS

12-16

1)WEGMANN AUTOMOTIVE GMBH & CO. KG,
RUDOLF-DIESEL-STRARE 6, 97209 VEITSKWCHHEIM, GERMANY,

NATIONALITY: GERMANY

DATE OF REGISTRATION 30/07/2014

TITLE TYRE WEIGHT BALANCING DEVICE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0023955900004 30/01/2014 OHIM

DESIGN NUMBER 274688

CLASS 0505

1)SIDDHI VINAYAK KNOTS & PRINTS PVT. LTD. A COMPANY REGISTERED

UNDER THE PROVISION OF COMPANIES ACT, 1956 HAVING ITS

REGISTERED OFFICE AT

A-26, CENTRAL PARK, GIDC, PANDESARA, SURAB94221 GUJARAT

DATE OF REGISTRATION

21/08/2015

TITLE

TEXTILE FABRIC

PRIORITY NA

DESIGN NUMBER

271497

CLASS

2304

1)CROMPTON GREAVES LIMITED,

CG HOUSE, 6TH FLOOR, DR. ANNIE BESANT ROAD, WORLWVUMBAI - 400030

MAHARASHTRA, INDIA; AN INDIAN COMPANY

DATE OF REGISTRATION

17/04/2015

TITLE

WALL FAN

PRIORITY NA

The Patent Office Journal 29/01/2016

5884



DESIGN NUMBER

274556

CLASS

05-05

REGISTERED OFFICE AT

1)SIDDHI VINAYAK KNOTS & PRINTS PVT. LTD. A COMPANY REGISTERED
UNDER THE PROVISION OF COMPANIES ACT, 1956 HAVING ITS

A-26, CENTRAL PARK, GIDC, PANDESARA, SURAB94221 GUJARAT

DATE OF REGISTRATION

17/08/2015

TITLE

TEXTILE FABRIC

PRIORITY NA

DESIGN NUMBER

267123

CLASS

12-07

1)LTA CORPORATION C/O GOELET LLC 425 PARK AVENUE
NEW YORK, NY 10022 UNITED STATES OF AMERICA
A COMPANY OF UNITED STATES OF AMERICA

DATE OF

REGISTRATION 30/10/2014 %

TITLE AIRSHIP

PRIORITY ,A

PRIORITY NUMBER DATE COUNTRY ‘\ )
29/489,038 05/05/2014  |U.SA e
DESIGN NUMBER 269210

CLASS 27.99

1)ALTRIA CLIENT SERVICES INC., A CORPORATION
EXISTING UNDER THE LAWS OF THE S TATE OF NEW YORK,

USA, OF

6601 WEST BROAD STREET, RICHMOND, VIRGINIA 23230,
USA
DATE OF
REGISTRATION 30/01/2015
TITLE END CAP OF A SMOKING ARTICLE
PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/498,129 31/07/2014 U.S.A.
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DESIGN NUMBER 270066

CLASS 09-99

1)MANGESH KALIKAPRASAD VISHWAKARMA,
SHIVKUMAR P ADMAKAR PILLAY, INDIAN NATIONAL
TRADING IN THE NAME AND STYLE OF TEMP COOL
COMPANIES ACT, 1956 WHOSE ADDRESS IS
6SURVEY NO. 67/1, PLOT NO. 2, SHIVNERI NAGAR, NEXT
TO SHIVGANGA SOCIETY, KONDHWA KHURD, PUNEA11048

DATE OF

REGISTRATION 03/03/2015

EUTECTIC PLATE USED FOR

TITLE REFRIGERATION
PRIORITY NA

DESIGN NUMBER 270098
CLASS 1005

1)1) KAVITA VEMURI, 2) JASMINE BHANUSHALLI, 3) SAI
PARTHASARATHY MIDU THURI INTERNATIONAL
INSTITUTE OF INFORMATION TECHNOLOGY,

HYDERABAD, GACHIBOWLI, TELANGANA-500032, INDIA
ALL INDIAN NATIONALS

DATE OF

REGISTRATION 03/03/2015

INFRA RED SENSOR FOR

TITLE DETECTING HUMAN ACTIONS
PRIORITY NA

DESIGN NUMBER 263706

CLASS 1504

1)MAHINDRA & MAHINDRA LIMITED, A
COMPANY INCORPORATED UNDER THE
COMPANIES ACT, 1956 WHOSE ADDRESS 5

GATEWAY BUILDING, APOLLO BUNDER,
MUMBAI 400001, MAHARASHTRA, INDIA

DATE OF

REGISTRATION 26/06/2014
TITLE CRADLE
PRIORITY NA
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DESIGN NUMBER

274685

CLASS

05-05

1)SIDDHI VINAYAK KNOTS & PRINTS PVT. LTD. A COMPANY REGISTERED
UNDER THE PROVISION OF COMPANIES ACT, 1956 HAVING ITS

REGISTERED OFFICE AT

A-26, CENTRAL PARK, GIDC, PANDESARA, SURAB94221 GUJARAT

DATE OF REGISTRATION

21/08/2015

TITLE

TEXTILE FABRIC

PRIORITY NA
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DESIGN NUMBER

264075

CLASS

23-02

1)GEBERIT INTERNATIONAL AG

SCHACHENSTRASSE 77, 8645 JONA, SWITZERLAND, A COMPANY OF

SWITZERLAND

DATE OF REGISTRATION

16/07/2014

TITLE

CONTROL PANEL FOR TOILET FLUSH TANKS

PRIORITY

PRIORITY NUMBER DATE COUNTRY
787158501 17/01/2014 WIPO
DESIGN NUMBER 271798

CLASS 10-05

1)THOMAS & BETTS INTERNATIONAL LLC, A COMPANY
INCORPORATED UNDER THE LAWS OF DELAWARE, WHOSE

ADDRESS IS

501 SILVERSIDE ROAD, SUITE 67, WILMINGTON DELAWARE|
19809, USA
DATE OF
REGISTRATION 29/04/2015
TITLE LIGHTNING CONDUCTOR STRIP
PRIORITY
PRIORITY NUMBER DATE COUNTRY
002568311 30/10/2014 OHIM
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DESIGN NUMBER

272571

CLASS

07-02

1)N. D. VENKATESAN, AN INDIAN NATIONAL, HAVING ADDRESS AT
C6, SRI VARAHA FLATS, NO 571, GANGAI AMMAN KOIL STREET,
JAFFERKHANPET, CHENNAI 600083

DATE OF REGISTRATION 05/06/2015
TITLE GAS STOVE
PRIORITY NA

DESIGN NUMBER 274999
CLASS 2301

1)DILIP JAIN (INDIAN NATIONAL) OF HAVING OFFICE AT
C/O. NAKODA SANITARYWARE, OPP. M.T.N.L. GATE NO. 2, NEAR HANUMAN
MANDIR, R.C. MARG, CHEMBUR NAKA, MUMBAI-400007 MAHARASHTRA, INDIA

DATE OF REGISTRATION 28/08/2015
TITLE TAP
PRIORITY NA

DESIGN NUMBER 274562
CLASS 05-05

1)SIDDHI VINAYAK KNOTS & PRINTS P VT. LTD. A COMPANY REGISTERED
UNDER THE PROVISION OF COMPANIES ACT, 1956 HAVING ITS

REGISTERED OFFICE AT

A-26, CENTRAL PARK, GIDC, PANDESARA, SURAB94221 GUJARAT

DATE OF REGISTRATION

17/08/2015

TITLE

TEXTILE FABRIC

PRIORITY NA
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DESIGN NUMBER 269372

CLASS 12-16

1)TATA MOTORS LIMITED, AN INDIAN COMPANY OF
BOMBAY HOUSE, 24 HOMI MODY STREET, HUTAMA
CHOWK, MUMBAI 400001, MAHARASHTRA, INDIA

DATE OF

REGISTRATION 06/02/2015

REAR COVER FORWIRING

TITLE HARNESS CONNECTOR OF A
VEHICLE
PRIORITY NA
DESIGN
NUMBER 272328
CLASS 2401
1)MERIL LIFE SCIENCES PRIVATE
LIMITED

SURVEY NO. 135/139, BILAKHIA
HOUSE, MUKTANAND MARG, CHALA,
VAPI 396191, GUJARAT,INDIA

DATE OF

REGISTRATION 25/05/2015

SINUSDILATION

TITLE GUIDE CATHETER

PRIORITY NA

DESIGN NUMBER 265732
CLASS 02-03

1)VINOD ARORA, SOLE PROPRIETOR OF AVON AUTO,
WHOSE ADDRESS IS 1746/54, NAIWALA, KAROL BAGH, NEW
DELHI-110005, INDIA AN INDIAN NATIONAL

DATE OF REGISTRATION 17/09/2014
TITLE HELMET
PRIORITY NA
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